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COURT NO. 6 
(DIVISION BENCH-III)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MS. JUSTICE PRATHIBA M.SINGH

AT 10.30 A.M.
1. W.P.(C) 4340/2017  M/S ATV PORJECTS (INDIA) RAMJI SRINIVASAN 

 LTD. VS. UNION OF INDIA KULJEET RAWAL
 & ORS. SAURABH MALHOTRA

SOHIL YADAV, TUSHAR BHARDWAJ
KIRTIMAN SINGH, PRATEEK DHANDA
WAIZE ALI NOOR
MOMIN KHAN, D.R. JAIN
SAPNA JAIN, ROHIT BHAGAT
SOURABH CHADDA

COURT NO. 6 
HON'BLE MR. JUSTICE SANJIV KHANNA

AT 2:15 P.M.
1. CRL.A. 1284/2015 SUSHIL ARORA VIKAS ARORA, RADHIKA ARORA

VS STATE AASHAA TIWARI, 

2. CRL.A. 53/2016 RAJESH PANDEY PRACHI GUPTA, APPELLANT IN PERSON
VS STATE (GOVT.OF  AASHAA TIWARI, 
NCT OF DELHI) 

3. CRL.A. 190/2016 HEMANT GARG K.SINGHAL, HEENA, 
VS STATE NCT OF DELHI AASHAA TIWARI, 

4. CRL.A. 1338/2015 VISHNU S/O PANCHU RAM M.N.DUDEJA, RAJESH KAUSHIK
VS STATE NCT OF DELHI AASHAA TIWARI, 

5. CRL.A. 283/2016 SONVEER@ PINKU RAJIV MOHAN, ABHISHEIK SRIVASTAVA, 
VS STATE PRIYANKA SINGH, M.A. KARTHIK, 

AASHAA TIWARI,

COURT NO.09     
HON'BLE MR. JUSTICE I.S.MEHTA

AT 2:15 P.M.

1. CRL.M.C.215/2015 NITIN CHAWLA ASHISH UPADHAY, PRADEEP KR. MISHRA
   CRL.M.A. 869/2015 VS M/S AHUJA CREATION RAGHUVINDER VARMA, RAJESH MAHINDRU

PVT LTD & ANR
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COURT NO.31  
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2.30 P.M.

1. CRL.M.C. 849/2017 BIRENDER SINGH YADAV SUDHIR NANDRAJOG,MANISH TIWARI
VS. CBI ANIL KUMAR,ALOK SHARMA, PETITIONER IN 

PERSON, SANJEEV BHANDARI

2. CRL.M.C. 930/2017 RAVINDER SINGH N.HARI HARAN, A.K.MITTAL, RACHNA
VS. CENTRAL BUREAU OF MAHESHWARI,SANJEEV BHANDARI
INVESTIGATION

3.CRL.M.C. 934/2017 SUSHIL KUMAR JAIN N.HARI HARAN, A.K.MITTAL, RACHNA
VS. CENTRAL BUREAU OF MAHESHWARI,SANJEEV BHANDARI
INVESTIGATION

4.CRL.M.C. 935/2017 MUKESH KUMAR  N.HARI HARAN, A.K.MITTAL, RACHNA
VS. CENTRAL BUREAU OF MAHESHWARI,SANJEEV BHANDARI
INVESTIGATION

HIGH COURT OF DELHI                        REGISTRAR (LISTING)    
04th DECEMBER 2017  
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COURT NO.  3
HON'BLE MR. JUSTICE  S. RAVINDRA BHAT

     AT 02.15 P.M.

1.  I.A. 11365/2010           MAHARAJA JAGAT SINGH      ARUN KATHPALIA, MEERA    
    In CS(OS) 870/1986        Vs. LT.COL. SAWAI BHAWANI    MATHUR, DIVYA HARCHANDANI, 
                              SINGH                         D.D. SINGH, MANISH KUMAR,

YUDHISTER SINGH, SHYAM
MOORJANI, RAHUL SINGH
CHAUHAN, S.S. SHAM SINGH, 
VIKAS MALIK, TASNEEM
AHMADI, ANJALI K VARMA,

       S S SHAMSHERY, SUBHASH   
                                                           OBEROI,KN JAIN,SK 
 BHATTACHARYA,F.KAPUR,

P.BANERJEE,H.L.RAINA,
                                                           DR M P RAJU,IS ALAG,N.S.      
                                                           BAJWA,KN KATARIA,VINAY                
                                                           BHASIN,RASHMI,D.K.
                                                           MALHOTRA,NEELAM JAIN,RAJESH  
                                                           MALHOTRA,P. GEORGE           
                                                           GIRI,HARA,HARA PD,MANISH     
                                                           KUMAR,ANJALI K VERMA,
                                                           MANISH SINGHVI

*******

                    COURT NO.  2
                    HON'BLE MR. JUSTICE SANJEEV SACHDEVA

AT 02.15 P.M.

1.  I.A. 7923/2014            AKSHAY MEHTA & ORS.         ARUN FRANCIS, RAJESH YADAV, 
    In CS(OS) 2/2007          Vs. SMT USHA DUTTA & ORS.    SANJAY KUMAR CHHETRY,

MANINDER ACHARYA, YASHRAJ 
SINGH DEORA, RAGYA VAIDEHY
SINGH, SANJANA SADDY,
SHAKEEL SARWARWANI,SERMON
RAWAT, SAHIL SOOD,
ARVIND BHATT,   ATUL 

                                                           BHUCHAR,RADHIKA CHANDER      
                                                           SHEKHAR,RAVINDER             
                                                           KUMAR,PRAVEEN AGGARWAL,SANJAY
                                                           K. SINGH,DINKAR KUMAR,SOMESH 
                                                           ARORA,GULSHAN SHARMA,YASH    
                                                           MISHRA,PRAVEEN KR.,LEGAL     
                                                           ALLY    
 
2.  I.A. 10759/2012           SOCIETE DES PRODUITS NESTLE  HEMANT SINGH, MAMTA R. 
    In CS(OS) 1675/2012       S.A   & ANR                  JHA, MANISH K. MISHRA, 
                              Vs. KAIRA DISTRICT           WASEEM                             
                              CO-OPERATIVE MILK PRODUCERS  SHUAIB AHMED,JAYANT 
                              UNION LTD & ANR              BHUSHAN, SNEHAL KAKRANIA

****
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                     COURT NO. 19   (OS – D)
                      HON'BLE MR. JUSTICE YOGESH KHANNA

    AT 10.30 A.M.

31. ARB. A. (COMM.) 23/2017   ADIGEAR INTERNATIONAL & ANR. HRISHIKESH  BARUAH,           
    I.A. 10003/2017           Vs. SUBHASH AGGARWAL & ORS.  PRANAV JHA, RADHIKA GUPTA, 

SIDDHANT KAUSHIK,
SIDDHARTH VAID, SOUMYA 
SAI KUMAR, MADHURIMA GHOSH 

*****
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